11.01.2018 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

11.01.2018

COURT NO.33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M.

1.W.P.(C) 5320/2017

J SEKAR Petitioner
Through:Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi,Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus
UNION OF INDIA & ORS ... .Respondents
Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra,Advocates

2.W.P.(C) 5323/2017

S RAMACHANDRAN Petitioner
Through:Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus
UNION OF INDIA & ORS ..... Respondents
Through:Mr .Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt, Mr.Abhishek Ghaiand and Ms.Anumita Chandra, Advocates

3.W.P.(C) 5326/2017

K RETHINAM ...Petitioner
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi,Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus
UNION OF INDIA & ORS . .Respondents

Through:Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates
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4 .W.P.(C) 6920/2017

SRS MINING ...Petitioner
Through:Mr.Vikram Chaudhary, Sr. Advocate with Mr. Abdul Saleem,
Mr.S.Elambharathi Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus

UNION OF INDIA & ORS. . . .Respondents
Through: Mr.Vinod Diwakar, CGSC with Mr.Sanjay Pal and
Mr.Akshaya Agarwal, Advocates

5.W.P.(C) 7015/2017

T. VINAYAK RAVI REDDY ...Petitioner
Through: Mr.Naveen Malhotra, Advocate

versus

UNION OF INDIA & ORS . . .Respondents
Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra,Advocates

6.W.P.(C) 8100/2017

J SEKAR ...Petitioner
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus

UNION OF INDIA AND ORS . .Respondents
Through:Mr .Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates

7.W.P.(C) 8112/2017
SRS MINING ...Petitioner
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi, Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates
versus
UNION OF INDIA AND ORS . .Respondents

Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates
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8.W.P.(C) 8113/2017

S RAMACHANDRAN ...Petitioner
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus

UNION OF INDIA AND ORS . .Respondents
Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates

9.W.P.(C) 8114/2017

K. RETHINAM ...Petitioner
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus

UNION OF INDIA & ORS . . .Respondents
Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates

10.W.P. (C) 8115/2017
K. RETHINARM . .Petitioner

Through: Mr.Vikram Chaudhary, Sr. Advocate with mr.Abdul Saleem,
Mr.S.Elambharathi Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus
UNION OF INDIA AND ORS. . . .Respondents

Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates

11.w.P. (C) 8116/2017
S. RAMACHANDRAN ...Petitioner
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates
versus
UNION OF INDIA & ORS . . .Respondents

Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates
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12.W.P. (C) 8117/2017

SRS MINING ...Petitioner
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus

UNION OF INDIA AND ORS. .. .Respondents
Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt, Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates

13.wW.P. (C) 8118/2017

J. SEKAR ...Petitioner
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Abdul Saleem,
Mr.S.Elambharathi,Mr.Harshit Sethi and Mr.Rishi Sehgal, Advocates

versus
UNION OF INDIA & ORS . . .Respondents
Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula,CGSC,
Mr .Kunal Dutt,Mr Abhishek Ghai and Ms.Anumita Chandra,Advocates.

14.W.P. (C) 8521/2017

SURENDRA KUMAR JAIN AND ORS . .Petitioners
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Harshit Sethi,
Ms.Aakriti Mathur Mr.Faraz Khan and Mr.Rishi Sehgal, Advocates

versus

UNION OF INDIA AND ORS . .Respondents
Through: Mr.Ajay Digpaul, CGSC with Ms.Mohita Srivastava,
Advocate for UOI

15.W.P. (C) 8726/2017

M/S SWASTIK CEMENT PRODUCTS PVT

LTD. & ORS ...Petitioners
Through:Mr .Ajit Kumar Sinha, Sr. Advocate with Ms.Priyanka Sinha
and Mr.Srijan Sinha,Advocates

versus
UNION OF INDIA & ORS . . .Respondents
Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula, CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates
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16.W.P. (C) 9808/2017 & CM APPL.39897/2017

M/S DHAWAN CREATIVE PRINTS PVT. LTD.

AND ANR ...Petitioners
Through: Mr.Vikram Chaudhary, Sr. Advocate with Mr.Harshit Sethi,
Mr.Sangram S Saron and Mr.Rishi Sehgal, Advocates

versus

UNION OF INDIA AND ORS . . .Respondents
Through: Mr.Vinod Diwakar, CGSC with Mr.Sanjay Pal and
Mr. Akshaya Agarwal, Advocates

17.W.P. (C) 3008/2016

APRAJIT A KUMAR & ANR ...Petitioners
Through: Mr.Dayan Krishnan, Sr. Advocate with Mr.Parmata Singh,
Mr .Madhur Jain,Mr.Mayank Jain and Mr.Aditya Jain, Advocates

versus

JOINT DIRECTOR, ENFORCEMENT DIRECTORATE

& ANR . . .Respondents
Through: Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula, CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra,Advocates

18.W.P. (C) 4228/2016 & CM APPL.45944/2016

PRATIBHA SINGH & ANR ...Petitioners
Through: Mr.Dayan Krishnan, Sr. Advocate with Mr.Parmata Singh,
Mr .Madhur Jain,Mr.Mayank Jain and Mr.Aditya Jain, Advocates

versus

JOINT DIRECTOR, ENFORCEMENT

DIRECTORATE & ANR . . .Respondents
Through:Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula, CGSC,
Mr .Kunal Dutt,Mr.Abhishek Ghai and Ms.Anumita Chandra, Advocates

19.W.P. (C) 3909/2017 & CM APPL.17256/2017

APRAJIT A SINGH AND ORS ...Petitioners
Through: Mr.Dayan Krishnan, Sr. Advocate with Mr.Parmata Singh,
Mr .Madhur Jain,Mr.Mayank Jain and Mr.Aditya Jain,Advocates
versus
JOINT DIRECTOR, DIRECTORATE OF . . .Respondents
Mr.Amit Mahajan, CGSC for UOI with Mr.Sanjeev Narula, CGSC,
Mr .Kunal Dutt, Mr.Abhishek Ghai Ms.Anumita Chandra, Advocates
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COURT NO.8
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 10:30 AM

1. W.P.(C) 11328/2017 ANNU AND ORS M.A. NIYAZI
C.M. 46270/2017 VS GOVT OF NCT OF DELHI RAMESH SINGH
(FOR STAY) AND ORS SANDEEPAN PATHAK
C.M. 46271/2017 DEV.P. BHARDWAJ,
(FOR EXEMPTION) SANTOSH KR. PANDEY

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2:15 PM
1.RFA 17/2018 NARENDER KUMAR NAYYAR & ANR SUDHIR K. SANEJA
VS DEEPAK ARORA
COURT NO.29
HON'BLE MS. JUSTICE MUKTA GUPTA
1. BAIL APPLN.1550/2017 SUKESH CHANDRASHEKHAR SUDHIR NANDRAJOG, M.THEEPA
VS. STATE A.K.PANDEY, KARISHMA
HIREIN SHARMA, SANJAY SEHRAWAT
JASBIR SINGH
2. BAIL APPLN.2547/2017 NARENDER KUMAR JAIN PRADEEP JAIN, RISHAB NAGAR
VS. THE STATE GOVT OF NCT HIREIN SHARMA, SANJAY SEHRAWAT
OF DELHI JASBIR SINGH
COURT NO.13
HON'BLE MR. JUSTICE C.HART SHANKAR
1. W.P.(C)8767/2004 INDIAN OVERSEAS BANK MOHD. AZHAR

VS UNION OF INDIA & ORS SUDHANSHU K. CHOUDHARY

HIGH COURT OF DELHI
10TH JANUARY, 2018 REGISTRAR (LISTING)

111117117
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COURT NO. 19
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT

2. CO.PET. 385/2003 IN THE MATTER OF ROYAL AMICUS JURIS, RASHMI
CO.APPL. 2412/2011 AIRWAYS LTD. (FORMERLY KNOWN SINGH, LINK LEGAL, MANMEET
CO.APPL. 2413/2011 AS MODILUFT LTD.) ARORA, CHETAN SWRUP,MR.SANDEE
CO.APPL. 2414/2011 MITTAL, MAHMOOD, RAJIV
CO.APPL. 1540/2013 BEHL, JASLEEN
CO.APPL. 2687/2014 OBEROI,K.R.CHAWLA, ABHISKEK
CO.APPL. 168/2017 MISHRA, PANWAR AND ASSO., SEEMA
AT 10:30 A.M. GUPTA,C.B.THANAI, KHAITAN AND

CO., PRAVEEN BHATIA,O.P.GAGGAR
ATUL SHARMA,ABHISHEK SHARMA,
PRATISHTHA VIJ,AAKASHI LODHA,
SANJEEV, MANMEET ARORA, TARANG
GUPTA, KESHAV SEHGAL,MIKHIL
SHARDA
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